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[RAJYA SABHA]

SHRIMATI JEBI MATHER HISHAM: Sir, a condolence message can be passed by the
House. ...(Interruptions )...

MR. CHAIRMAN: No; it is only for the benefit of everyone and myself. There is the
Disaster Management Act, 2005. This Act has a very strong mechanism, right from
the District Disaster Management, the State Disaster Management and the National
Disaster Management. And, one of our distinguished Members, Shri Jairam Ramesh,
while the Bill was being taken into consideration in 2005, made very elaborate
submissions. | would urge the hon. Members that there is a mechanism in place.
Once you activate that mechanism, things automatically move in tandem. And, it is a
case where, even during the night, all who were to act are acting.

The following hon. Members associated themselves with the matter raised by
the hon. Member, Shrimati Jebi Matherm Hisham: Shri Imran Pratapgarhi
(Maharashtra), Shrimati Phulo Devi Netam (Chhattisgarh), Dr. Kanimozhi NVN
Somu (Tamil Nadu), Dr. V. Sivadasan (Kerala), Shrimati Mahua Maji (Jharkhand)
and Shri R. Girirajan (Tamil Nadu).

MR. CHAIRMAN: Now, Shri Vivek. K. Tankha on 'Concern over unavailability of
NCERT books.'

Concern over unavailability of NCERT Books

SHRI VIVEK K. TANKHA (Madhya Pradesh): Sir, let me start with homage to the
people we lost in Wayanad. But my subject today is that the new academic session
has begun, but the NCERT books are out of stock. Lucknow city itself has more than
five lakh students who are facing this shortage. As Nelson Mandela said, “No country
can really develop unless its citizens are educated”. Education is the most powerful
weapon which you can use to change the world. There are 10,22,000 Government
schools and 82,480 Government-aided schools. Twenty-six crore students are
studying up to class twelfth. Out of which, twelve crore students are in Government
schools. As per the RTE Act, the curriculum is set by the NCERT. And, the NCERT is
the agency which has to ensure distribution of books. And, there is a huge shortage
of books after the academic session started in April. The shortage is to the extent that
even the National Commission for Protection of Child Rights has been writing to
schools to make these books available. But, unless these books reach the States and
the towns in the city, it is very difficult for students to study. So, putting it in short,
one suggestion is that, for long term, like we have blood banks, why can’t we have
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books banks. Why should we not think in new terms because there is a huge
population which has to be addressed? And, with the change of syllabus every time,
these things get delayed. So, without taking too much time, it is my appeal to the
Central Government and the NCERT to make these books available at the earliest to
the crores of students who are waiting to study. Thank you, Sir.

MR. CHAIRMAN: The following hon. Members associated themselves with the Zero
Hour matter raised by the hon. Member, Shri Vivek K. Tankha: Dr. Kanimozhi NVN
Somu (Tamil Nadu), Shri Imran Pratapgarhi (Maharashtra), Shri Jawhar Sircar
(West Bengal), Shri Sanjeev Arora (Punjab), Shri Jose K. Mani (Kerala), Dr. John
Brittas (Kerala), Dr. Fauzia Khan (Maharashtra), Shri A.A. Rahim (Kerala), Shri M.
Mohamed Abdulla (Tamil Nadu), Shri Ajit Kumar Bhuyan (Assam), Ms. Sushmita
Dev (West Bengal), Shri Niranjan Bishi (Odisha), Dr. V. Sivadasan (Kerala), Shri
Neeraj Dangi (Rajasthan), Shrimati Phulo Devi Netam (Chhattisgarh), Dr. Sasmit
Patra (Odisha), Shrimati Sulata Deo (Odisha), Shri Haris Beeran (Kerala), Shrimati
Mahua Maji (Jharkhand) and Shri M. Shanmugam (Tamil Nadu).

Demand to establish a Bench of Allahabad High Court in Western Uttar Pradesh

2l IS AT A (SR T<): FUIURT FBId, JATY G dlief BT AqAR TG
e, g folU | SATThT STHR Jehe BT g

ABIGY, TR H I9 1866 I ABX 1868 dd AAf-dve WG H &S BIC Bl
WO g 3R 31 a9 918 I8 B8 HIC SATREIG RAFIART 81 TATI a¥ 1956 H HH
3iTeT ST BIS DIT USAIheH HI3hd DI 93H gs, TH J: 3ITRT H BTG DI B
T WG B B AN ST T 1966 W SURRH 8T BIT DI 10091 qEIS 7S TS,
fTH% 3 BRI gATEIETE H 3R Udh TUIT IIFRT H BRIHH §Y, S G4 HRIHAI H 8IS
DIC b LI AT 3R GAR ~ATATENT SURRI X | [l eI, 9 1981 H S
9 S H B[S BIC 99 B 71T 33T - 1981 H S¥add g HHIRHE 941, RaH soeEe
IS PIC Bl 49 YRFH! IR Y9l H, ASTI 85 B B 99 AGRS H AR s 85 BIc
D! 99 ARIETE | WIUT B B A St SNIdd {18 AR 71 1u=i Rare uer &
3R S WIHI I IUYTh SEIT| HEIGY, ST I W 8§ BIc Bl 49 99 T3 AR H
SIRTE 99 718, ol UiTasl IR TSl H U8 99 3111 O ol -1, foTa9 @7 3figiferd
g1 Thlel ° TSI DI, UG fhaT, SRT 4 V81| 3ITRT A o faoell Id S=id
A1 fan, <ifh 71 9 qrace 1 Ufeertl SR yew # o9 7€) 99 uTs 81 qHrafT
IS, IMRT IR SIS 1 G I # sradd [’ T & Ruic &1 ardafia
B BT AT (BT, IHD AME Bl WIHR Hd gY Siaad g AN &I R
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